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Sir,

Shri Utpal Rajkhowa,
Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Dr. Manash Baruah,
District & Sessions Judge,
Nalbari.

Dated Guwahati the

Station leave permission.

Your letter No. DJNB/240 dtd. 11.01.2024.
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January , 2024.

yours faithfully,
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with reference to the above, I am drrected to inform you that your prayer for
station leave permission, with the officiar vehicre, at own cost, from the evening of
t2.ol'2o24 tirr the morning of u,o1.2o 24, has been granted. The next senior most
Judicial offlcer avairabre at the station sharr remain in charge of your court and office during
your absence.

Memo N ,Hc.vII-49 12019 /336 A. dated

v4. The Project Manager. Gauhati High Court.

Copy to:
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